A

LF0000530818

3t Allahabad

Writ Peti,tlﬂn No. B) of 2008

Banwari Lal -~ " wae i 2i . wh Petitioner

State of U.P. and others posﬁe F’-art-ie_s

j Pages |
[ Separatﬂ
{ Separate |
g

| 4. |An ﬁ'éiurei-_h!bif!}

| dated 177208 _.
7. | An "eXU!’eMo e

| Hindustan T|mes B,
8. | Affidavit

9. Vakalatnama

eo-Le|

Place : Lucknow

Dated : 2 apafiGa o8 3 _
IHB% : e:'F’e‘citioner




Banwari Lal

State of U.P. and others

G




@ :

d solution of Municipal

vort, 1010 T.D.P.
).632 Kg per capita
alists given their
s and solutions as to
e Municipal Solid
- out due to non-|.
ture in the Lucknow
ondents have ' not
‘.-'The views of the

|
| 2252008 in Wit
17.7.2008 | X202,

._.___:halrman of the
H: Authority,
ie'r.;_n _l___u_CKno__w and

.-.._.;_ased tD pass the
08 directing the
rc_h Englneertng |

.__,__hce of that .order
"tans'ts of 'NEERI

apen dumps, 58|
_Iiu'_mg';; spread all |
sc.mtary landfill




Place : Lucknow

Jever, LMC is
Iy Jandfill under
Road, but the

ry hazardous
in the vicinity.
itted its report

| s Diregtor, | s ey
' 3 whotis ex-officio Chairman

nt - Authority. to |

ipal Solid Waste |

_of the project has

roject: may not be

pility of the land,

y the Central |
dal Nehru National

me fo the light that
ioned for

" "Advocate

Dated : "x¢€ y .2@3 . Y |
Let ?’/ ‘__'@'uns“e_l’for_the petitioner

I Gandhi Sethu, |-

URM) Scheme | |



Banwari Lal

State of U.P. and@thers {

submits as Uﬂder s

WHEREFQRE

Place : Lucknow 2 GRS LsR SR
Dated : & o = / 2@.§ o

. in the



Banwari Lal,

v its

Chatrman

————— e e e e






i

410 as the ‘MSW Rules
dwacithe respondents to

olid Waste and o

3. That before com ing tc f'the case, it is pertinent

6 and 25 of the

Environment (Protection)

les 4, 5 and 6 of

llution - (1) The Central
Official Gazette, make
eferred to in section 3.

6. Rules to regulate er
Government may, by
rules in respect of al or an,

(2) In particular, and without prejudi
foregoing power, such
following matters, namely

radion of various
‘erent areas; -
dling of hazardous
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(e)the prohibition and restrc
the carrying on of pro
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“racticing Advocate
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Rules 4, 5 _an-d;:;a

4, Responsm,_tg* -
authority shall, ‘witk - -- _:of the mun;capahty, be
responsible for the implementatlen__ .-ef-_‘;the prows;ons of these
rules, and for ‘any mfrastru' |

storage, segregatio '
municipal s@l:d Wa..

(2) The mun!chal i S Gl <
an application in
waste processmg ‘
State Board or

_ shal ) "'.Jth these rules as per |
the :mplementatten ef&ﬂie ule Iz nin c.r«edule l

(a) to the Segreg" ry
Developmen i

{:}_f a _'etrOpolltan city; or

”'.he'fDeputy Comm:ssmner
) -and cities,

| :uo'r]cerned State ar the
. shall have the overall
e pr‘evmons of these' rules

Department of Urban’i‘Developm
Union Territory, as the case may.
responsibility for the fercemen of
in the metropolitan cuties'," L

[

'Department of Urban |
Star,__ or-as the case. may be |

-Qom_mittee..__qn or |

(2) The District Ma“' _-rstra'te or. the !eputy Commlssroner of .the

concerned district . S;",fall have the:overall - ‘responsibility for the
enforcement of the provisions of these rules within the terntorlal
limits ofthelrjunsdmtm_h_?_-z:-._.-._ RO ) :

'QZContrﬂl Board 'ar_ld

(6) Responsnbulty -of‘f*th"' Cen
the State Board or th Imit
Committee shall i
groundwater, amb,..nt_._.atr dchz
quality including  in nerataon
Schedules 1], Illand-t |
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(3) The State Board
author:zahon Jn For

(5) The Central F’efluti'
State Boards and t

capital of the State th,at tlll';"date the __f.l.spondents have not taken

proper steps to :mplement the sald E%u!es .:nd to protect the

citizens of the Lucknew Clty;

5. That as per the peri-"s_.ie 15 0 Rule and Befthe MSW Rules, -

‘authorities, State
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Government and other '-Ip_ea'-l:-fifbt_}j.éiies’ ""to :bfavi_de infrastructure for

7. That it is also p.ert‘i'mé'-'nf';ﬁ.rto. mentlonhere that since formation of the

present Govemment the opp@sﬁe party No 2, namely, Mr. Vijay

Shanker Pandey who Ls also the Secretary to the Hon'ble Chief

Minister, -ex-—ofﬁmp C '1-‘rman m‘ the Lucknow Development

Authority, CQmmrssmner 'Luckn Imsmn Lucknow and Nodal

Officer of all hlgh~valued prOJec:ts"" can p'owde the land for

Municipal Selid Wasi'e lﬂ the Clty aﬂd{Mr S B Misra is competent

officer to provide land and lmplement the Mumc:pai Solid Waste

Project.

. Thal vide apphcatlons ;;iated 27 5 2@@8 28.6 2008 and 11.7.2008,

the Drrector Local--- "'Body wr:tten various letters to the

Commzssmner, wh:, __ ex—offcno Chalrman of the Lucknow

Developm.ent A_U'_th:o to prowd"f.;-and for the Munlctpal Sohd
Waste saymg that the frrst lnstalmeht of the pr01ect has been-
sanctioned and if thE’Q._"._Ff’iffﬁi-%fl‘mﬁ.}":“F.’_QP b’e; l-mrg!i,eme-nte'd due to non-
availability of thelandthe a?riouhi 'sa'-m:'tifbned by the Central

Government under Jawarharlal Nehru Naﬁonal Urban Renewal

Mission (JNNURM) Sche-me m.a ;I_‘be

aps&d and it has come to
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scientific manner t Munlmpef'Selld Waste can be dlsposed but

due to non-avallablh;y of the m’c’raetwctere in the Lucknow Clty, tlll’

date, the respondents have net lmplemented the MSW Rules. The

aparT from thls large number ef dl.eeases are generet!ng in the-

City, like, arthrltrs

'Qancer ,,i f-etc The true photocopies qf

the Amcles pubhshaﬁ m Our Earth m the month of June, 2005 are

being filed as Ann-exurer-_.Nes.zw*& andi-i-4._5te this wnt petition.

That it wequ n@t be Qut ef pl,ace te mention here that in Writ

Petition No. 4436 (MB) Of_.'-ZEJ@-_' '-‘_.'."’-.:T-.P_ Versus State of u.p. as

Court has been pleeeed te pess the rnierrm order dated 22.5. 2008
dweclmg the Natl,g.n,,al En‘\/lrenmenta! Research Engmeenng
Institute, Nagpur [herelnafter refei'red to as the ‘NEER! for the
sake of brewty] te make an lnspeeiien regardmg Municipal Solid
Waste Dumping. on. the Gomn River Bed near Gandhi Sethu
Lucknow and in. c@ngphance__ ef that erder .on 1772008 the-.
en\uronmentalﬁts‘é;@ﬂ\éﬁﬁﬁl b
ropor, the: NEERI Saldihﬂ

Q@ﬂd the ex15t:ng scenario. In the
pu.l,fc;q;tgn- of the Lucknow is 25

lacs and theestﬁ meSWgeneretlon is around
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MSW as per

anronme.nt anle@mstS H@wawer LMC is proposung to develop

"_eme at Hardoi Road, but the

er '-'_I_-I;hazardous due to various
"'ugh tha NEERI has submitted 1ts |
cula frf'-.';'gGaandht Sethu, but from
perusal of--th-e-—«absgwﬁ'ﬂﬁ. ﬁm‘* ..--._-gt'NEERL itis clear that if
strong steps may nat be take th ..:'.'H'dn"ble- Court, the public at
large: may be affes;tﬁd baﬁliy MQI%Q-. or. |Q§S problem of the MSW in
the City is as. mucla as menﬂonad by the NEERI! relating to the
Gandhi- Sethu but;actual poa&twn ef the city is very hazardous

due ‘to ~nen- lmplamentat.lan?'- -ﬁ;‘i-.‘;_‘the l\reSW Rules. The true

.L'-_ral_atmg to Gomti River Bed near

photocapy af the: r&mrt af :M:E



pu blish:ed-:-,-jﬁ: Hmd }:as Annexure No 6 to

this writ petztlon

18. That till date there is. @nly-%cane praalem of Mumclpal Solld

Waste relatmg ta ""l’a;;-:':--j Gomt_. var lad near Gandhi Setr*u

Lucknow but actuaﬂyj_ln eve-l"y of ll;a\, thare are 10-15 places for

Municipal Sahd Waste and qw Nagar Nigam failed to

dispose of these M;uz'mpal S@V"' --f;-js;_tneg-gﬂ_es-plte statutory Rulesl

made in theg ye.a
14. T+ . 2 N akmg any proper s’_cepsé :

for removing: Muﬂrm@al Sohd f--Waaste- n scientific manner, |

therefore, they are IJabie to pay cmmpensatton as Precautlonary

15.

generating due to o
Municipal Solid Waste, even

not takmg any: preper ﬁteps for dlﬁp@sal of MdnlClpal Solid Wast° ’:

-

16. That since | 199the res_p@ndents are shlﬁmg the land of

_Sewage Water P amt ffrom one a::,e t@ aaother and so far as the



Municipal Sold Wa I;ms cencer ti![date there is proper place

ihrough the seienfific manner.

17. That téz_he‘ areasugge -, bythe Lucknow Deyelopmer@_f
| | | __,;;a:r;.doi Road is not propér
s per the repot of NEERI in
:_.fﬁgg_-._..n-umiber' of wat.ef bodieé
-re-cycled, the resident;}‘

of the area may bs affect. eason that the various

chemicals release' ._‘may QQ into the und water level upto 70

meter f_ae-t. -

18, That there is option except to make proper
- . but there is no 3“3{ |
political will to;mpr e life of the citizens, which

jon of India.

raspondents may be

directed to |mp[emgm the '_Mu\,____chal S@Id Waste Rules, 2000

forthwith,




mplemant th&@revastons'

645] tha ttlgtlft;le Supra

Because fresh air anet fre$h \n.ater is fundamental nght

guaranteed uuder Arttcle 21 of the Constitution of India and

aﬁlrmed by the Hon ble Amex Court in number of deCISIOI’IS

Because [t was mcumbant upm the respondents to

: "'__;SW Rules from the date when
it was anacted and pubh&hed m the Cfﬂcral Gazette, but IS
very unfortunate for the capital of the State that t||| date the'
respondents have not takﬁn proper steps to lmplement the

said Rules and to prote::t the crtlzenq of the Lucknow City.

Because as per thepmvtstons of Rules 4, 5 and 6 of the
MSW Rules it is rnandatory duty of the municipal

authorttles Sj;ate Gov nmnt ard other local bodies 10

prowde mfrastructure fo cnl!_actsc;n storage, segregation,

transraortatlonu, processmg and dtsposal of municipal sohd
wastes, but desplte Iapse @f elght vears from the enactment
of the said Rules the respondents failed to prowde the
proper |and for the management and handllng of the

Municipal SallﬁiWaste

Because in the case of Vellore Citizen Welfare Forum

Versus Unicm of lndta"” '396 (5) Supreme Court Cases

s .de!wered landmark Judgment



Green Bench even then, hef reapondents are not senous

regardlng Mumclpal SGlld Waste by which the vanous

envwonmenta problems are |ncreasmg day-by-day.

EnVImnmanLa : nglnaae P -?"'ﬁiéi—-lution Control B‘bard‘:

Lu.ck-ndw.. F -:'er Chle,._;Engmeer, _U P Pollution Controh-

fﬁnmentaltsts pubhshed their

articles in the I\/Iagazme @ur Earth’ describing the:

hazardous |mpact and sgluiian of Mumc;lpal Solid Waste. As
per the r'epert 1010 T DP M SW is releasmg which is

0.632. Kg per»capita was«te | These environmentalists given

their datailed views m th ar I_-Ies_a,-nd-- solutions as to_how in

sment;ﬂc ma n@r_ the fmjpal Solid Waste can be

[mplementeg__,---the' MSW-,._I_ Rules The views of the
environme ll.éts have be&n gwen in  detail, but in nutshell
the petltlonen can say that lf the MSW Rules are not

mplementeqi, ,;he pubuc at larg;a may be affected badly for

the rggss:n.-:fmaia;:--ap-u?" Large f;g__s;:__ drinking contaminated
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water- and apan fram thla, large number of diseases are|

_generatmg m:the-.Clty I|ke, saﬂ:hnt:s. cancer, anemia, etc.

Because in Wit Petit

(MB) of 20@7 Gomtl Nagar Jan Kalyan Maha Samiti Versus’:
State of UP :and others, thls Hon ble Court has been

pleased to pasg the mterim @rder dated 22.5.2008 directing

the Natlonal Enwronmenial-.

-_Nagpur to: ma}s,e an- mspactmn regardlng Municipal Selid

Waste Dummng on the Gamti Rwer Bed near Gandhi Sethu,

enwonmeﬂtallsts of NEE ___;bmjtted the existing scenario.

In the repaltt the NEERI sgld that the population of thel
Lucknaw is: 25 lacs and the esUmated quantity of MSW
generatlon is- ap@und 12” ton,s per day (TPD). There are

around 303 e@en du._'.}.1_';,_";""‘"58:‘Edhalaos and 39 big and small

There is no sanitary landﬂll

dumps Spfeﬁd all ONEE O

sute of MSW LS also very hazar.dﬁus due to various water

bodies in the vwlmty A ' L;gh the NEERI has submitted its

__J,..elllf-" as m Wnt Petition No. 2598

- ..1'7'1: mai_-_order on 17.7.2008, thei_

4435 (MB) of 2003, S.T.P.

‘Raseareh Engineering Institute,
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from perusal of the observations made by the NEERI, it is
clear thet' if st-ro.hg step.s m:a;yf not b,e- tekeh by this Ho‘r?i"b.le
Court, the publlc at Iarge may be aﬁ‘ected badty More or

[ess problemf‘-'--et'-'i'-the W m the Ctty is-as rnuch as

mentiort.et;t"by;t i_:__,NEERI relatm'g to the Gandhi Sethu, but |

actual pesutlon of the crtylts*' very ha.«_erdous due to non- |

1rnpIement-et_l,_o;i'gr-_--;ot{i::-tt.-t_.e MS ' 8. i

Because {ill date there is. only one problem of Munrotpal
Solid Waste relatmg to the Gomti Rrver Bed near Gandhl; |

'*':;_,?"evel} Mohalle there are 10-

s

Sethu, Luoknow laut aotua’

:ﬂ"I.CIpal Solid Waste end Lucknow Nagar

Nrgam fa,lled”to f:uspose o' ehese Muntcrpal Sold Waste

despile statutory Rules mac .----_t""-"‘h@’ Y“""a‘ S0ER-.

Because-'timé tq 't'.ime- NBRIITREand various experts of

KGMU have pubuehed thelr ";f:;'f_'-_:'_oles seymg that number of

patients of cancer, elr‘thritls?-anol spondehtls and SO many
other diseases are generatmg due to pollu‘uon problem and

major. pollutlon preblem lSMU‘I’HCLpaI SOIJd Waste even then

the Mun:olpal ntt-iegf:a etfsteking eny proper steps for |

d |spo.s:a-1\.oﬁ-:ly_t|."qﬁw ISo,l d aete :

Because Stnc_& 1992 the respondertts are shlfting the land

of Sewage Water F’Iant fro one plac;e to another and so far '




as the Mun101pal Sald Waste IS cenoerned till-date there is

proper place t :.i.:;‘.s_ﬁfﬂugh the scnentlﬂc manner.

Because th:ere ;'is no' "aﬂy-"' oth.er ‘option except to make
proper arrangement for Munlclpal SoJ[d Waste, but there is

. ":“ye- -:the quahty of the life of the

citizens, Whlch :&15 beenprotectedb,f the Constitution cf

India.

WHEREFQRE it is. m@st respectfully submltted that this Hon ble

Court may kindly be pleased to -

Issue a wnt arder or dwec’aen m the nature ‘of mandamus
o A "._,5_6_to provide proper places

lssue a writ, orde"";@r dlrectlan m the nature of mandamus

II.
commanding the_r@spondents 'I to: 6 o comply with the
provisions of Mummpal S@JJd Wastas (Management and
Handling) Rules; 2000 wlth the help and assistance of the
opposite party No 7 ;
Ill.  Such any other arder or dlrectlen under the c1rcumstances of
the case also be paﬁse.d in favnu_r @f the pet*tloner '
IV. Allow the: petltlan-'.a':i'-"'he pentlj awﬂhﬁﬁsts
Place: Lucknesi: kG 1
Dated: ,{Jl Sl alniaN e T Sl R R s (BK Singh)
{ s o ﬁ-' RS Advocate

Counsel for the pefitioner
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ALLAHABAD LUCKNOW BE’\’(,H LUE%NOW
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oF 2008
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Municipal Solid Waste Ma:h,ag:g;ei'ne.nt’ and Cv-ertain Facts, on
Environment Protection Included in Hindu Religion

Introduction

Lighty per cent of the total municipal waste generated
contains biodegradable organic materials especially
vegetable waste/paper/textile from kitchen and house
cle., which can be used after converting it into biofertilizer
by using earthwarm in a pit of size [ x 1 x ; mora
wooden box. This biofertilizer can be used in kitchen
gurden. However, this needs public awateness and local
body cooperation. These facilities may becreated in'a
park or some open space near the residential area. Rest
of the 20% municipal waste contains glass/metal/
polyethylene materials that can be handled
by local authority using the principle of secured landfil:

Need I'or The Effective Solid Waste

Management

Solid waste collection and disposal is not done

systematically in most of the Indian cities. There are many

deficiencies in the existing storage, collection,
transprortation and disposal system. These are:

@  Lack of physical infrastructure — lack of enclosed
storage place forcollected waste.

e The collection system through handcarts leads to
waste of time, labour and health risk for the
workers. '

e Inadequate number of transport vehicles and
majority of themis perpetually ouit of operation, In
most of the cities, about 50% ol'lmnspom vechicles

are reported to be dystunctional at any ponpt of

tme.

e Trucks meant for carying building material are used
to carry solid waste. Most of the trucks are not
covered.

® The wastes are disposed off in a totally unplanned

and uncontrolled manner.

e  Wastes are collected and transpofted without
/ v '

Dr. A.K. Jain,
Former Chief Engineer,
U. P. Pollution Control Board, Lucknow-226026

proper and desired segregation leading to
eomplexity and health hazards of garbage handing.

®  Ragpicking is rampant but their recycling activity
is associated with low efficiency and high
occupatlonal hazarcs.

®  Various types of waste like bio-medical wastes,
industrial wastes, each requiring a different type of
handling and treatment and mixed and disposed
together. ’

® Twosystems are running in paralled- the formal
and theinformal consisting of the municipal services
on the one handsand the rag pickers and others in
recycling trade cn the other.

® The quality and efficiency of waste management
has direct impacon the health of the citizens and
the environment.

Constrants in Existing System of Solid
Waste Management

The existing solid waste management system also has a

number of constrains such as :

e [Inability of existing institutions to provide effective
solid waste management.

® Lack of health protsction and community

~ participation.

® Lack of sufficient financial resources and their
management.

® Inappropriatetechnologies.

®  Problems faced by weste pickers and those created
by them.

Unionism leading to dif-iculties for higher officials to take

and implement appropriate efficiency or improvement

plans. A study is an immediate need to address above

problems over a period of time on a priority basis along
with meeting future requirements with full consideration

June, 2005 M Qur Earth



Municipal Solid Waste Management and Certain facts, on Environment Protection included in Hindu Religion

of any likely contingencics. The outcome of the study
report would guide intended actions spec fying the time
and priorities for accomplishing this intended action. The
study would also recognize the existing problems,
analyzing and ussessing the situation, suggesting action,
evolving strategics for implementation with respect to
time frame along with institutional, financial and policy
issues. _ ,
Municipal solid wastes in Major Cities of
India

Solid wastes are generated in households as unutilized
solid materials. It is estimated that an adult generates
about 0.5 kg. of solid wastesper day, An estimate of
muni-ipal solid wastes generates per day in some major
cities of India is presented in Box 1.

__Box-1MSW from Major Cities in India.
F\ City MSW  Per Capita waste
No. (TPD) (Kg/Day)
l. Ahmadabad 1,689 0.585
2, Bangulore 2,000 0.484
3. Mumbai 5,355 0.436
4. Kolkata 3,692 0.383
3 Delhi 4,000 0.475
6 Kanpur 1,200 0.640
7 Lucknow 1,010 0.623
8. Cheimnai 3,124 0.657
9 Patna 330 0.360

10, Varanasi 412 0.400

The physical compasitior of the solid waste also varies
se nally as well as fromeity tocity, however in general
the-municipal solid waste has the following physical
composition :

Material Percentage
Food and garden waste 40%
Paper -27%
Glass/Ceramics - 5%
Metal -3%
Textile -8%
Plastics -4%
Ineit -10%

12

The chemical characteristics varies significantly; Box-2
presents general chemical characteristics of municipal
solid wastes in India cities :

“Box-2 Chemical Characteristics of Municipal
Solid Waste in India Cities
Characteristics Content

Moisture % 19.52 -38.72
Organic Matter : % 25.14 - 39.07
Nitrogen (as total Nitrogen): % | 0.56 - 0.71
Phosphorus (as P205): % 0.52-0.82
Potassium (as K20): % 0.52-0.83
C/N Ratio : 21.13-30.94
Calorific Value (Kcal/m®): 900.6 —10009.9
Bulk Density (Kg./m®): 390 — 537

Hindutava is a Science to Live with Good
Health

Following factors are taken into consideration for good
health (whether it is practiced or by scientific knowledge
of the past added into religion for common people
without mentioning the reason).

Throwing coin into Holy River; ion effect use to
purify the water, in that period the coin was made
of silver or copper.

Falling of water through in front of Sun;
strengthening of eye sight i.e. radiation effect.
Wearing of woeoden sandal for equipresser for
good health.

Wearing of *“Janeyu” to keep free from urine
disease.

Throwing ashes of dead body in the river which
contains calcium and phosphorus with the tendency
of purification of water upto certain extent.
Worship of plants like Mango, Anvella, Neem,
Emli, Tulsi, Pepal, Bargad due to their medical
properties, ‘

Celebration of festival for certain specific
occasions. Festivals also have scientific meaning.
Use of cow dung and urine; Cow dung keeps
bacleria away and not allow radiation pass through
it.

Similarly there are many more religious which can
be explained on scientific ground.
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Municipal Solid Wastes and their Management

Introduction

Mviunicipal Solid Waste (MSW) is classified into three

groups on the basis of its composition. The three groups

dle -

I, Recyclable : This waste comprises, ploythene,
plustic, pupers und glass bottles, The components
are physically separated by rag pickers. Pol ythene
is recycled as granules, papers are reused as board
mills and glass bottles are recycled in gluss factories.

2. Biodegradable : The solid wastes of this category
muinly contain organics of vegetative nature, Major
portion of the waste comprises peels of vegetables
and fruits. The waste is treated using one of the
following systems :-

(1) Acrobic composting : The segregated
hiodegradable is subjected to composting.
Thecompostis utilized as fertilizers and rejects
ts dumped in secured landfill. The
arrangement is shown in Figure,

The acrobic composting is operated following the

cycle given below |
(i) Every day from windows of waste (2m

wide x 1.5m high x 5 meter long).
(i) Turn the waste every 5, 10, 15, 20, and

25 days by front-end loader bucket

attached to Tractor.

Moisture contents to be maintained at

55-60% by sprinkling waster,

After 25 days pass the material by 2 nos.

of Rotary Screens. Send reject to landfill.

Vermicomposting : The biodegrables from

smaller towns are segregated and

characterized. If found suitable, the waste js
niixed with soil and spread overa biofertilizers,

Power generation : Municipal solid waste with

high calorific value is some time compacted

(i)

(iv)

and burnt to provide heat for the generation ;

ol steam and subsequently electricity is
produced in thermal power plants.

S.K. Singh
- Chiei Environmental Engineer
U.P. Pollution Control Board, Lucknow.

3. Non-Biodegradable : This category of
municipal solid waste contains mostly
inorganic including toxic heavy metals. The
waste comes under the hazardous waste
category. These are dumped in a secured
land-fil. The details of the arran gements is
givenin Figure 10.

Landfil Site

2% sloped e — |I|
WIND ROWS i

of 2m x L5 mhigh & 5 i long Pucca Fleor with leachate and swifuce water drains

Figure | : A Typical Landfil Site (for Non Biodegreadable and
rejects of compost:ng)

Operation - The system opertes afer the provision of
the following :-
I GasPipes for removal of methane and 0O, gases.
2. Leachate drain to be connected with collection pit
and pumping arrangemer:.
3. Storm Water Control.
Site Selection
1) Away from population, school, river, from
city 5 km and other population, 1 km
Far away from airpart (more than 20 km)
Check for ground water level level (keep at
least 2 m above the I ground water level)
The secured landfil ponds arz designed taking into
account the total/non biodsgrable solid wastes
generated. The landfil is to be sufficient for 20 to 25
years.
Operation

(i)
(i)

L. Reduce the volume f waste by Baling
2. Putdaily soil cover ¢f 6™ on waste

3. Intermediate cover of 12”

4. Final cover (soil) of 24" thickness
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Production of Biogas from pédd‘-y straw- An Environmental
Friendly Process

*Piyush Pathak, Amarika Singh, D.C. Rupainwar,

Applied Chemistry Division Institute of Engg. and Technology,

Sitapur Road, Lucknow, India.
Preeti Dhar

Deptt. of Chimstry,State:University of New York, NY, USA 12561

( “troduction

Pollution around the world continues to grow and,
therefore there is a growing interest in devising efficient
and costeflective waste management system, The demand
lorenergy continues with the increasing population while
fossil fucl reserves continue to steadily diminish. To meet
this increasing energy demand, renewable sources of

energy produced from water, wind, sun and biomass -

have generated widespread interest, especially the
conversion of the waste-biomass, to biogas. Biogas
generated in this fashion, not only provides energy but
also helps in pollution reduction. Percentage composition
ol biogus generated from various cellulosic wastes via
anacrobic digestion is approximately 60% methane and
40% carbon dioxide'. Paddy straw, an agricultural

e is available in abundance in rural India and consists
o sellulose, starch, large amounts of lignin & protein.
The fibres of paddy are relatively short and hence cannot
be spun. About 28 million quintals/year of this light-
weight waste causes pollution hazards. Aninnovative
process using paddy straw to produce biogas is
developed and described. Usage of biogas generated
in this manner is one way to meet the increasing energy
demands ol people living in rural and semi-urban India
and other rice growing parts of the world, and fight the
gieen house effectin a costeffective way?.

Microbiology of Methane Formation

Melhane is one of the most reduced organic compouynds

and its production is becoming .1 very important industiial
enterprise. Methane produc.ion is a conversion of
hydrogen and carbon dioxide by methanogenic bacteria
are strictly anaerobic bacteria. These methogenic
bacteria and are extremely oxygen Sensitive.
Mithanogenic bacteria util:ze H,-CO, format, methanol
and acetate as their ma}or substances for
methanogenesis. The reduction of CO, — CH,
proceeds step wise but the intermediates formed viz
formaldehyde and methanol remain firmly bound to the
carriers. Two of these carrizrs have recently been found
in the form of a new methyl transfer coenzyme M and a

NADPH+H"

HCOOH Feai(0) g———

NADP*

@ Fo(-ed)

low molecular weights florescent compound-F420 which
is linked with NADP reduction. Ferredoxin is not present
in these organism, carbor: dioxide is, therefore, first
reduced to the oxygen level of format and then further
to that of formaldehyde firmly bounded to the coenzyme
M, the formaldehyde groun is further reduced alcohol
(o amethyl group; methane is formed in the final reductive
state;

' Wise, DI Boyd. WD Blanchet M. L Remedios, B, C.and tenking, 3. M. In situ methane lermentaticn of combined agricultural

residues; Resources and conservation 6, 2755294 981)

“Hall DO and House, . 1. ;Biomass energydevelopment gnd carbon dioxide mitigation options ; I Proceeding of the international

National Action o Mitigate Globaul climat€ chinge .

pei}Mgg@-\Dcnlnatlfk, (1994)
N |}
|
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Municipal Solid Wastes & Management

The hydrogen necessary for the NADP reduction comes
from the atmosphere. The methune is formed from formmic
acid. The detailed process is elaborated in Figure

4 HCOOH » CO, + 4H,
CO, + 4, + 2H0
Methodology

Three experiments were set up in separate 15 L
aspirator bottles. Experimental set up | was:the control
reaction contuining paddy straw and water. Set up 2
had paddy strew, water, and cattle dung and set up 3
had paddy straw, cattle dung, sodium hydroxide solution,
and water. Paddy straw used as substrate to generate
biogi<inall three setups. Paddy straw in set up 3 was
treated with 2% w/v sodium hydroxide solutionina 15:1
ratio. To speed the hiogas production, catile dung
containing 18% dry matter wus added (as inoculums)
e ups 2and 3imaratioof 1:5 (w/w) (cattle dung:
D Jddy strew). Forevery 10-15 g of the dry paddy strew,
100mI of water was added in set ups 1 and 2 for set up
3, for the same amount of paddy strew, the volume of
liquid was brought up to 100 ml with water, During the
experiments raw materials and gases produced were
characterized using appropriate methods and
instruments. All three experiments were maintained at
30-32°C for seven days, which is the incubation period
for the growlh of bacteria after which the bioconversion
of organic malerial starts as indicated below:

— » CH,

"epma],”com_posxtwn of paddy

after fermentation

Chemical Compw iun percentage
canstituents
! Unfermented | Fermented paddy straw

pﬂ‘d_d)’ _

straw Unireated | Alkali treated
Fat and wax 2.0 1.2 1.80
Cellulose 78.2 78.5 78.85
Lignin ash 14.8 4.4 14.9]
Ash 2.4 3.0 02.44
Moisture 2.6 2.9 2.00

constituents in unfermented paddy straw (step 1) and
untreated (step 2) and sodium k:ydroxide treated paddy
straw (step 3) after fermenzation. As can be seen from
this table. It has also been observed that the
decomposition of organic polymeric compounds,
specifically the cellutose anc lignin was more in alkali
treated paddy straw. This is.expected as lignin is highly
resistant to breakdown and prevents the attack of most
microorganisms on eellulose. Since most of the cellulose
present in nature is bound to lignin, itis important to
breakdown lignin either chemically or biology before
the cellulose can be utilized.

Table 2 shows the pH and Ep changes during the
incubation till the biogas generazion phase. It shows that
in both untreated (step 2) and sodium hydroxide treated
paddy straw (step 3), the pH of the fermenting fluid
gradually drops from the neutral to the acidic range at
first and then attains a near neutral pH again around the

Al WH b s CHi : _
| fifteenth day. The lowering of pH is attributed to the
a4 { release of VIFAs like acetic, propionic and butyric acids
M e Teivh
urzuu == —*¥ Higher Orgaic awids 79%
' e a&dﬁ@p cﬂyanges during the
e : a 11 the gas
Sy _ i'h. f:.: Z
e Number | Untreated paddy | Alkali treated paddy
S — _ of days straw straw
Hydrolyek ail B G Acilygausis wul A hdidwnoguuss -
{meuu.‘vm RIS Ddg’dmgg!:em“ Suge Suge i pH Ep( lTlV 1 pH Ep( mV )
7 5.46 30 5.20 25
Salient Finding 10 5.63 58 5096 53
The experimental lindings arc presented in Tableg 15 6.20 100 6.50 31
through 5. Thus Table | gives the percentage of chemical 20 6.92 282 ‘ -
June, 2005 M Our Earth
RS i R




Municipal Solid Wastes & Management

as shown in Table 3. Subsequently, the Volatile Fatty
Acids (VEAs) are used up by bacteria and anacrobic
conditions are established. Biogas production starts after
20 days for the untreated paddy straw as per setup 2
and after 15 days for sodium hydroxide treated paddy
straw as per set up 2 and as shown in Table 4. The
sodium hydroxide treatment of paddy straw causes its
partial decomposition, thereby facilitating better
microbial growth due to the more readily available
mineral nutrients and energy. The increase in fiber volume
i5 due Lo the hydrolysis caused by alkali treatment which

Table 3: Analysis of biogas and residual
wastes after 20 days

Sample Volatile | D.P. Average
fatty acid composition %
CH, cO,
Paddy straw - 1720 - -
Untreated Acetic 1500 37.5 62.5

paddy straw
(digested)

NaOH treated | Acetic 1260 54.5 455
[paddy straw | propionic

results in subsequent increase in the surface area of the
substrate and thus maximum bio conversion occurs by
usc of substrate. Mathematically this can be expressed
48

¢ max.Sx
r -
8
K+S
S = limiting substrate conc.
K = halfconstant
X = conc. of becterial cells

gmax = maximumsubstrate utilization rate

This might further reduce the time for microbial growth.
As seen from Table 4, cattle dung also produces biogas
but with a Jower methane content than paddy straw.
Biogas is not produced :n: the control reaction as shown
in Tables 3 and 4. This shows that priorinoculation with
amaterial like cattle dung rich in methanogens is essential
for biogas generation from the organic fibrous materials
like paddy straw. Separate experiment with a waste like
feed material took about the same time as sodium
hydroxide treated paddy straw along with cattle dung
(step 3) to generate biog;as. At very low Ep anaerobic
decomposition of the suhstrate starts, which aids in the

" generation of methane znd carbon dioxide. The degree

of depolymerization of ce’lulose is more in case of alkal:
treated straw (step 3) thar. untreated straw material
(setup 2). As shown in Table 4, the absence of free
sugars and the presence of bound sugars, indicates that
free sugars are either easily used up as carbon source

| Table 4: Analysié of blogdsaudremduz}IIH

rr after: Sdays ofgas production

From extract

Slurry analysis

| Feed Average composition
of biogas (%)
‘CHy CO, DP Tctal | Total |Total K%
| | N% p%
" Cow dung 54.4 45.6 Galactose, Acetic acid - 1.28 1.40 0.34°
glucose, and
xylose
NaOH treated - - - 1860 | 0.56 0.2 0.11
Paddy 1820 0.72 .01 0.14
T Ruw paddy and 58 42 Galuctose, Butyric acid | 1724 | 0.98 0.49 0.23
cow dung glucose, and
! xylose
| NaOH treated 59.4 40.6 | Galactose, Aceticacid | 1582 | L12 | 0.09 | 0.27
paddy and cow glucise, xylose,
| dung uniﬂﬁ_mmqse
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by the bacteria in such an environment or are readily
decomposcd.

‘The manure produced through a biogas unit has o
comparative advantage over ordinary manure in terms
of both quantity and quality. The sludge contains a higher
percentage ol nitrogen, phosphorous and potash as
shawn in Table 5 and is found to be a very good source
of micronutrients like Zn, Fe, Mn, and Cu, The use of
sludge as manure has been found to improve the soil
fertility and crop yield by 10-20% .

Conclusion

Paddy straw waste, which is available in abundance in
India and can be used for prodicing biogas. Lignin is
comparatively inert to microbial degradation and also
retards decomposmon of cellulosic complexes. The
degradation of such type of organic waste is a slow
process, but the yield of methzne is substantial when
the reaction is altowed to take place for a Jonger period
of time. Cattle dung is a popular substrate for the
production of biogas in India. Paddy straw can replace
itto a greatextent, particularly in the rural, semi-urban

‘Table § '_C‘omparison of plant nutrient o o R
and industrial sectors.
conversion in digested slurry and raw -
material - % Acknowl‘edge-mient
Nutrient } Digested Undigested | Theauthorsare grateful to All Ind:a Council for Technical
[ Nitroser | 7 11 Education, New Delhi for financial assistance and award
| o, & _ ‘ ' ) of an Emeritus Fellowship to one of us (Prof. D.C.
| }?"‘Sphoums | 1.0 0.7 Rupainwar).
| Powash |1 0.6
HCOQH — CO ' [“i '
4a0(0%]
F 420(0x) F aaolrod) Ez Fuzp(red)
—— HECaM s~y
OH .
O==C—SCoM

20
DPH nape’ t
v H-.-Cl
0

H'

CH&OK
Mathanol

HSCOM

H—C— &CoM

=—=2g

OH

i:w,_._

P*h -

————mCH, & C _
Mixume Me

Bcheine for lormmpg’i of Biogas
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Réport on Environmental Issues Associated with M8W Dumping on the
Gomati River Bed near Gandhi Setu, Lucknow

(Reference: Writ Petition No. 4436 (MB) of 2003)

1. Preamble

Gomati river, a tributary of river Ganga, originates negr Pilibhit in Uttar Pradesh
(U.P.) and, on its course, flows by many towns in U.P. of which Lucknow is the
largest town and the capital city of U.P. Gomati river is the single |argesi source
of domestic water supply, including drinking water, for the city of Lucknow, apart
from its cultural importance. However, Gomati river also receives huge amount of
treated and untreated wastewater, which result in the pollution of the river. The
Writ Petition No. 4436 (MB) of 2003 pertains to the sewage t-eatment and the
abatement of the water pollution for cleaning the Gomati rive~. In addition,
through this Writ Petition it was brought to the notice of Lucknov Bench of the
Hon'ble Allahabad High Court that Municipal Solid Waste (MSV) was being
dumped on the banks of Gomati river, specifically near Gancki Satu, by Lucknow
Municipal Corporation (LMC), which might lead to the contam nation of Gomati

rver.

in this context, Lucknow Bench of the Hon'ble Allahabad High Court directed
National Environmental Engineefing Research Institute (NEERI), Nagpur to
inspect the situation and submit a report in consultation with Uttar Pradesh
Pollution Control Board (UPPCB). Accordingly, a tearm of scient'sts from NEERI,
namely Dr. T. Nandy, Dr. AN. Vaidya, Mr. J.K. Bhattacharyya, and Dr. SN @
Bodkhe visited Lucknow on June 8 and 9, 2008, for site inspection and to get the
relevant information from concerned Governmental and regulatory agencies. The
officials who accompanied the team of NEER!I Scientiste during the site
inspection were Mr. S.K. Tandon, Regional Officer (RO), Uttar Pradesh Poliution
Control Board (UPPCB), Mr. A.C. Sinha, Additional Municipal Commissioner,
LMC, Mr. Anil Kumar, Deputy MQnicipal Commissioner, LMC, Mr. B.W. Mishra,
Chief Engineer, LMC and Mr. S.K.-Jain, Executive Engineer, LMC.
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This report details the status of MSW dumping on the banks of Gomati river,

possibility of contamination of the river due toe MSW dumging, and the necessary

measures to be taken to minimize the pollution of Gomati river due to MSW

dumping, a step towards cleaning of the river. This repart is based on the site

inspection and the data collected from concerned State Government and

regulatory agencies and it is being submitted to Lucknow Bench of Hon'ble

Allahabad High Court as perthe :di:fective. ‘

2, Existing Scenario

» Lucknow city has a population of around 25 lakh and the estimated quantity of
MSW generation is around 1200 tons per day (TPD). There are around 303
open dumps, 58 dhalaos and 39 big and small dumps spraad all over the city.
There is no sanitary landfill developed for the management of MSW as per
MSW Rules 2000 stipulated by The Ministry of Environment and Forests
(MoEF). However LMC is proposing to develop sanitary landfill under
Jawaharlal Nehru National Urban Reriewal Mission (JNNURM). (As per

information collected from LMC).

« The specific municipal solid waste dump site as referred in the petition is
situated on the west bank of the Gomati River near Gandhi Setu. The site is
adjacent to the main road and ssmall road to Jiamau. 't occupies the area on
the river bed inside the embankment of the river. Barrage on the Gomati river
is situated on the upstream side of the site. The exact location of the site is
shown in the map attached as Figure 1. LMC had been dumping MSW at this
site since June 13, 2007 till Miarch, 27, 2008. The dumping was stopped after
March 27, 2008 as per the order of Hon'ble High Court. During this period,
about 5287 cubic meters of M8W were. dumped at this particular site. LMC is
planning to cap the sitq gnd develop a garden over the site (as per

information collected from L,MC)

Apdestas.
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« Apart from MSW, about 345 mid of sewage is generated in the area in and
afbund Lucknow and discharged into the Gemati river throtgh 26 no. of
nullahs. About 42 mid of sewage is subjected to the treatment and remaining
quantum is discharged without any treatment. Uttar Predesh Jal Nigam
(UPJN) is planning to set up a 345 mid Sewage Treatrent Plant (STP) at
Bharwara towards the eastern end of the city, (As per information collected
from UPJN).

‘

3. Inspecticn and Observations

The team of NEER! scientists along with officials from LVC and UPPCB
inspected the site and other impacted are-és. The relevant photographs and
water samples were collected during this inspection. The matts: was discussed
with the officers from LMC, UPPCB, and UPJN. The salient observations are

mentioned hereunder.

« Huge quantity of MSW was dumped at the site near Gandh Setu. The Dump
height was approximately 5 meters. The area occupiad by the dump as
reported by LMC, was approximately 2500 sq. meters [(50 x 50) meters]. The
photographs of dumpsite frdm different directions ars attached as
Figures 2-5.

« The dumpsite is very close to the river and inside the embarkment and falls in
the flood prone area. A phot'o;gr‘aph showing proximity of the river and
stagnated water pools is attached as Figure 6.

« The dumpsie is also at the proximity of the monuments being developed-on
the banks of Gomati river. A photograph is attached as Figure 7.

« A pool of MSW leachate was observed at the base of dumpsite, which was
formed by the runoff rain water. The colour of the leachate was dark and it
had bad odour. A sample of leachate was collected and ana yzed for relevant
parameters Photograph showing the pool of leachate and the leachate

sample collected are attached as Figures 8 and 9.
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. Small surface water streams from the leachate pool wers observed to be
approaching the river (Figure 10).

« Apart from this site, MW was dumped at many places in a non scientific
way. The photograph of open dumpsite on Hardoi road is attached as )

Figure 11. These sites also h:;ave.,water bodies in the vicinity.

- s

4. Possible Impacts due to Uncontrolled Land filling Practices Near the
River Bed

Uncontrolled disposal of MSW .on river bed may lead to the following

environmental problems:

+ Contamination of river water by leachate and surface run off from MSW
Rain water falling over the dump dissolves organic and inorganic pollutants
present in MSW and generates a highly polluted stream of water commonly
referred as leachate, characterized by high Chemica! / Bfiochemicél Oxygen
Demand (COD /BOD) and high.metal content. Leachate may find access to
river by percolation through soil strata or by surface streams leuding to river

water pollution.

« Contamination of ground water of localities nearby the MSW dump
Leachate may migrate downwards or laterally by diffusion through the soil
strata to the adjacent areas and may  contaminate ground water in the

localities nearby the MSW dump.

« Deterioration in air quality due to suspended particulate matter(SPM)
released from the MSW dump
Dumping of MSW releases large quantities of SPM leading to the
deterioration of ambient air quality. nearby the MSW dump.

« Deterioration of aesthetic value of the area due to ugly site and odour
problem |
The organic matter in the MSW yndergoes biodegradation leadmg to odour
problems in the area, In addlthn. It leads to the breeding of mosquitoes and
flies deteriorating the aesthetlc value of the area.

4 A o My
frnedias




Jddddddd e

i
€/

L dJ

d dd

JJJdJddd

!

(VA |

it f
¢ ¢

jf

d d ¢ ¢

¥

£ ¥

| I

r
)

Cheffical analysis of leachate showed high COD values in the range of 8000 to
12000 mgAit. indicating its pollution potential. Standards fer the discharge of
waste water into the river require COD to be less than 250 mg/iit and BOD to be
less than 30 mgllit. As the site is close to the river and it is ih flood prone area,
lhere is a possibility of contamination of river water due to leachate and surface
run off specially in the rainy season. This applies ta any uncontrolled dumping

nearby river.

5, Recommendations

Based on the inspection and the information collected, following steps are

recommended.

i. Immediate abandoning of the MSW dumping along the riverside

The concerned authorities should immediately abandon the practice of dumping
MSW along the Gomati river side. This applies to the particular site referred in
the petition as well as to any other site close to the river bed whether such
dumping is practised intentionally Qf unintentionally. This is necessary for tr'1e

protection of ground water and river water from environmental poliution.

ii. Protection of the Gomati river from tf-hie_g'-pos.si:bile pollution due to the
MSW dumped at-the site near the Gandhi Setu. -
Two options are delineated for the _pro‘tect:ioh of the Gomati river from possible

pollution due to MSW dumping at the above mentioned site.

Option 1: Removal of the Garbage (MSW) from the referred site

The garbage should be mechanically removed frc{)m the dumpsize and transferred
to the sanitary landfilt delvelopeg: in accordance with the Guidelines of MSW
Rules 2000 of MoEF, wherein due precautions are taken for the prevention of
leachate percolation in the grungd as also for leachate collection and treatment

and landfill gas collection. Hawaver, scientifically designed sanitary land fill

is not available in Lucknow and dumping of the removed garbage at some

\ BN
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other improper location will lead to the same problems as in case of the
referred dumpsite. Therefore construction of a sanitary lancfill in the city of

Lucknow is mandatory pre-requise for this option.

Option 2:  Confinement of the possible pollution from the referred MSW
dumpsite .

Another option is the confinement of the possible polution by already dumped
MSW so as to protect Gomati river from environmental pollution. The process
involves application of final cover over the top of the dumpsite and sides of the
dumped waste. The final cover should meet the specifications delineated in the
MSW Rules 2000 of MoEF, which are broadly as follows.

» A soil layer comprising of 60 cms clay or clayey soil of permeability not more

than 1 x 107 cm/sec.
» A HDPE cover of thickness 1.5 mm
% A drainage layer of thickness 15 cms

A vegetative soil layer of 45 cms for supporting plantation and plant growth

A2

» Plantation of appropriate species

5 Boreholes should be constructed around the site to draw ground water for

monitoring.

The slope of the final cover should not be directed towards the river. A

peripheral drain can be provided around the closed site.

In both the options, a retaining wall must be constructed near the dump to
act as barrier between the leachate & contaminated ground water, and the

river water. This should be done in consultation with appropriate regulatory

6 | Awit\\c}\tu
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ager_icies, experts in the fleld, and c:ofn-sideriing",heydnpgeezmgical properties

of the area.

i, Development of Sanitary Land fill for Lucknow as per the MSW rules
2000 of MoEF.

The concerned authorities should pursue the development of§ sanitary landfill to

cater the need of MSW management of Lucknow city. As per the information

ceived from the LMC, the procedure has been Inltiated under JNNURM.

However, sanitary fandfill construction need‘é to be taken on priority} by all

concermned authorities to avoid future problems of similar kind. .

iv.  Treatment of Sewage

It is desirable that entire quantity of sewage generated In the city should be
treated and reused for s,uit-é_bl@ pzur»p:bse, rather than discharcing into the river.
However, this warrants detailed scientific study. In any case untreated sewage’
not conforming to the discharge sta,n:d:ard‘s_s-tipu!a_-ted by the UPI>CB should not
be discharged into river. UPJN has already proposed a 345 mid sewage
treatment plant at Bharwara and expansion of the existing 42 mid STP to 56 mld

at Daulatganj and it is recommended that it should be constructed on priority

hasis.

Monitoring of the Water Quality éf Gomati River Upstream and

V.
Downstream of the Dump Site

The UPPCB is monitoring river water quality regularly for the parameters such as

dissolved oxygen. pH, total cci_l:iforms. However, monitoring should be more

frequent and in details, especially with res_pe_C-t to heavy metals, COD and BOD.

vi:  Study for Cleaning of Gamati River
A comprehensive scientific - study should :be immediately undertaken by the
concerned authorities for studying the cleaning of Gomati river covering all

anvironmental aspects.
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Figure 6: Photograph showing, proxim-ity of MSW dump to the stagnated
water pools near the river -
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Figure 7: Photograp‘h shdi.ﬁ_ling proximity of MSW d-urf'.p to the Monuments
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Figure 10: Pho'tograph of surface water streams from MSW dump to

Gomati River
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Figure 11 Photograph of open MSW dump site on Hardoi Road, Lucknow
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Code No. B _[__Z_J‘___ﬂ_ﬂ___f =,
District _|:[Gonda (o)
Group 3

In The Hon’hle High Court of Judicature at Allahabad
Lucknow Bench, Lucknow -

Writ Petition No. (MB) of 2008

Bhanvari Lal
Versus
State of U.P. and others ... Opposite Parties

AFFIDAVIT

[, Banwari Lal, aged about 40 years, S/o late Mittu Lal,
R/o 2/393, Vineet Kand, Gomti Nagar, Lucknow do hereby

solemnly affirm and state on oath as under :-

1. That the deponent is himself applicant in the abovenoted
petition and is doing pairvi and as.such he is Fully
conversant with the facts deposed 't?o hereunder:;

e Y
That the contepts of paras 9 of the

\& accompanying pefjtion are true to my personal knowledge

andvlparas ’“4 are based on the records and those

of paras S o are believed to be true on the basis

of legal advice.

i
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-
I e =

_—'-"'i-'_‘-‘
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3. That the Annexure Nos. £ _are true/photocopies of

their originals which' have been cempared by the

deponent himself. | %’/

Place: Lucknow | -~ Deponent
Dated: = 2| _:;/ -, 2008

VERIFICATION

l, the abovenamed deponent, do hereby verify that the
contents of paras 1 to 3 of this affidavit are true to my personal
knowledge. No part of it is false and nothing material has been
concealed. So help me God.

Place : Lucknow. , ,Z/Z’/
Dated : o | :}'/ ,2008 , | Deponent
| identify the deponent who has S|gned before me. ',szﬁmul}
e Sar

g ' '_ Advocate
,//l \C _
_ Tf\\\ ~ Solemnly affirm before me on "5-‘-’] 3| =Y at \\.\S

/Em by Mr. Bhanvari Lal,'.th_e deponent, who is identified

by Sri B. K. Singh, Advocate, High Court, Lucknow.

I have satisfied njyself by examjnihg the deponent that he
understood the contentg of the affidavit, which fias read out and

explained by me.

)Comfnlssmner

e




o D
Yatlalatnama
[n the High Court of Judicature At Allnhabad
Sitting At Lucknow -

| e &
WS Vet 3 L-?V‘ | ﬁ'@gﬁlﬂ
VERSUS

heke 2ROP S A

No.

[/We the undersigned do here by nomin te and éppoint .Shrl
and Shri. (s, Jsah. Yavme S, '1\ R T ‘\ﬂ'&'* N S
Cavein J“"\\?.. ".<'.>....\.—:..:’..9..\6\..\:.:’:.:.,..?3'.\.!.S "\‘ 63 ....,,,_; ..... AdVOCd[e to

------------------

be counsel in the abvoe matter and for me/us and on mylour behali to appear plead
act and answer in the above Court or any appellate Court or apmy court to which
the business is transfer in the above matter and to sign and file ‘petitiens. statements
accounts. exhibits compromises or other documents what so0 ever in conpecton with
the said matter arising there from, and also to apply for and receive all documents
or copics of documents. de,posmons ctc and to apply for issue of summoss
and other writs or subpoena and to apply for and get issued any asrest. attachment
or order execution warrant or order and to conduct any preceeding that may
rise the reout and to apply for and receive payment of any or all sums or submit
the above matter ta arbitration LEL

provided, however. that if any part of the Advocate's fee remains-unpaid
before the first hearing of the case or any hearing of the basc be fixed beyond the
limits of the town then and in such an event my/our said advocate shall not be
bound to appear before the court and if may/our said advocate dsth appear in the
said case he shall be entitled to an outstation fee and’ other expenses of travelling
jodigng. etc provided ALSO that if the cass be dismissed by default. or If it be proee
ded ex-parte. the said advocate (s ) shall not be held responsible for the same and
All whatever my/our said advocate ( s )shall lawfully do. I do kere by agree to and
shall in future mtlfy and conflrm

ACCEpTED

p,ﬂm o
@4 Signature of Client

Ls. e R aHAe e s e Advocate \ _______________________________________
L\ f‘)D% d:)ﬂ-

2‘“.; """"""""""""" Q 8G000y Advocate . l esvcscrvsaverEarBan L
D-\)L\s\ '\7\‘4\/ C“‘\"\c"\ﬁ\\ﬂ‘-\ \“ \,L : " .



